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SHRI B. P. MAURYA : I introduce! 
the Bill.

12 .7 J  hr§.
STATEMENT /?£. BRAITHWAITE 

AND COMPANY (INDIA) LIMITED 
(ACQUISITION AND TRANSFER OF 
UNDERTAKINGS) ORDINANCE, 1976.

SHRI B.P. MAURYA : I beg to lay 
on the Table* an explanatory statement 
(Hindi and English versions) giving reasors 
for immediate legislation by the Braith-
waite and Compan* (India) Limited 
(Acquisition and Transfer of Undertak-
ings) Ordinance, 1976. [Placed in library 
See No. LT-i 1160/76).

12. *8 hr* ;
SUPPLEMENTARY DEMANDS 
FOR GRANTS (GENERAL), 

1976-77— Contd.
MR. SPEAKER : The House will

now take up the further discussion and 
voting on the Supplcm ntary Demands 
for Grants in res pec* of thv Budget(G^neral) 
for 1976-77. The time allotted is 3 hours, 
time taken— 1 hour 5 minutes and the ba-
lance is 1 hour 55 minutes.

Shri Rim>ahai Pandey to continue his 
specch.
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